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Ref:-

(HIGH COURT OF ASSAM, NAGALAND, MIZO RAM AND ARUNACHAL PRADESH)

No. HC. Vil-165/2014/ 11744lA

o?%'.... ber,2o23

Shri SaPtarshi Garg,

Jt. Registrar (Vigilance),

Gauhati High Coutt,

Guwahati.

Shri Debasish Bhattacharjee,

PrinciPal Judge, FamilY Court,

Nalbari.

Dated Guwahati the

Casual leave alongwith station leave permission'

Your letter No.FC.NLB IOBIIOI)1777 ' dtd' 30't1'2023'

Sir,

Withreferencetotheabove,Iamdirectedtoinformyouthatyouhavebeen

allowed to avail casual leave of three days on Lt't2'2O23' L2'L2'2O23 and

L3.L2.2O23, alongwith station leave permission' from the evening of o9't2'2023

(after Lok Adarat), tilr the morning of L4.Lz.zo23. The counseror, Fam,y court, Nalbari'

and in his absence, the chief Judiciar Magistrate, Narbari wirr remain in charge of your court and

Office in Your absence'

Yours faithfullY,

eLp
JT. REGTSTRAR (VTGTLANCE)

oa\rz\zs

Copy fonruarded for information to

,1,.-n"Project Manager, Gauhati High Court'
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